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(Continuance) Bill

[Shri H. V. Koujalgi)

warrant the continuation of this
measure.
Some hon. Members have furtiicr

faid that a fresh Biil of this nature
.should be brought on the statute-book
and a permanent law should be there.
I{ that is the case, then, it indirectly
means that the circumstances are such
or such an emergency still continues
that there is a necessity to extend this
law.

It has been §tated that this legisla:
tion is more or less aimed against a
particular party. But ‘f we go thiough
the clauses, we shall find thai this /At
\s not against any particular party or
any group of persons, but it is against
only that individual or that group of
persons who indulge in anti-social
activities. I may say tnat tiicre are
still anti-social activities in this coun-
iry, and therefore, there are compel-
ling reasons to continue this Act.

We read in the papers now and then
that smuggling is going on on a big
scale, that espionage work is going on
against the interests of the nation,
that there are unconstitutional acti-
vities going on  which are working
against the Government. So, is it not
necessary, or is it not advisable to
apply this Act against such persons?

Sir, I come from a rural area, where
these anti-social activities are going
on, on a large scale. Just a little while
ago, the hon. lady Member had said
that in Telengana murders had been
committed on a large scale by the
people belonging to a particular party.
But I may say that even in the area
where 1 come from, murders are very
common, and that too, committed by

anti-social people. They commit those

things for the sake of money or be-
cause of party considerations, and
usually, no evidence comes forward
against them. When such murders are
committed because of disputes regard-
ing land, they see to it that no evi-
dence comes forward, and even if the
matter is taken to the court, they see
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to it that the suit does not become
successful. When there are such
people, it is but natural that at least
to maintain the peace and tranquillity
of the area such measures as this
should be applied against them.

Mr. Speaker: Is the hon. Member
likely to conclude within a minute or
two?

Shri Koujalgi: I shall continue to-
MOITOW.

Mr. Speaker: If he has not conclud-
ed, he may sit down. This debate will
be continued tomorrow.

16.45 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

ENTRY OF NAGA HOSTILES INTO BURMA
THROUGH MANIPUR ON THEIR WAY TO
EAST PAKISTAN

Shri Swell (Assam—Autonomous
Districts): I call the attention of the
Prime Minister to the following mat-
ter of urgent public importance and I
request that he may make a statement
thereon:

“The reported entry of 400
Naga hostiles into Burma through
Manipur on their way to East Pak-
istan.”.

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri  Jawaharlal
Nehru): The facts of this case are as
follows:—

The outward movement of some 200
hostile Nagas out of Nagaland started
a little over two months ago. There
were two batches of Naga hostiles
originally, each about a  hundred
strong, one led by Dusoi and the other
by Hoito Sema, Due to the effective
action taken by the security forces,
the movement of the group headed by
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Hoita Sema was foiled, resulting in
dispersal or going into hiding of mom-
bers of that group. The second group
headed by Dusoi, although continuous-
ly chased and harassed en route by
the security forces succeeded in reach-
ing the border between Manipur and
North Cachar Hills. Subsequently, it
went along the border and crossed the
South-western  portion of Manipur
into Burma. Singol is situated at the
southern extremity of Manipur a few
miles from the Burmese frontier. It
is from this point that the Dusoi
group crossed into Burmese territory
in the Chinhills area. There is infor-
mation that the destination of these
two groups is the Chittagong Hill
tracts in Pakistan.

It is also suspected that the object
Wwas to receive arms which are report-
ed to have arrived in East Pakisatan.
The elections in Nagaland are going
to be held in the second or third week
of January, 1964. The hostiles have
made known their intention to disrupt
and disorganise these elections. It must
be with this object in view that the
hostiles are replenishing their supply
of arms and ammunition.

It has to be remembered that the
terrain in which the security forces
have been operating is an extremely
difficult terrain. The achievement of
the security forceg in dispersing one of
the two groups was itself commend-
able, and even the gecond group led by
Dusoi was continuously harassed and
chased till its escape,

These are the facts.

Shri Swell: The Prime Minister has
just stated that the movement of the
Nagas towards Pakistan, or efforts to
move out of Nagaland to Pakistan,
have been going on for the last two
months and also that their professed
objective is to foil or prevent the gene-
ral elections in Nagaland to be held
in over a fortnight’s time. The appre-
hension is that there may be a blood-
bath in Nagaland during these elec-
tions. In these circumstances, may I
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know from the Prime Minister whether
it will not be to our advantage to
explore all possible means of an ami-
cable settlement? In this context, may
I know why the Prime Minister has
refused the offer of Phizo for talks
for an amicable and honourable
settlement?
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Shri Jawaharlal Nehru: I do not
think I have refused at any time to see
Mr. Phizo or have talks with him.
Lately there has been no such offer;
I do not rememeber distinctly what
happened some time back.

This offer of talks was limited to
some extent by certain factors—I have
not got them with me at the present
moment—which we are not prepared
to accept. We want to settle this Naga
question—we have tried our best—but
on the basis of the present Constitution,
We cannot go beyond that, Mr. Phizo
was not prepared to accept that. There-
fore, it was not worthwhile asking him
to come here to talk on this subject.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Are there reasons to believe
that Mr. A. Z. Phizo, who has sought
and secured political asylum in Britain,
is still instigating his rabble band at
home to rebellion? If so, are he and
thre hostile Nagas being aided and abet-
ted materially and immorally in this
venture by both China and Pakistan?

Shri Jawaharlal Nehru: It is diffi-
cult for me to give an answer. But it
would appear that he has been aided
and abetted by Pakistan to some ex-
tent, not by China, so far as we know.
They had gone to Pakistan, from Pakis-
tan some of them went to England,
then came back with some arms etc.
which they might give to the hostile
Nagas here for creating trouble.

Shri Hari Vishnu Kamath:. Are there
reasons to believe that Mr. Phizo is ins-
sigating them to rebellion?

Shri Jawaharlal Nehru: I cannot say
definitely, I think Mr, Phizo’s influence:
with the Nagas has diminished very
greatly, partly because he has become
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[Shri Jawaharlal Nehru]

a British national, and otherwise he
has been away for a long time. Never-
theless, if he can send arms, they will
receive them.

N TR JTE qTEE (FTOERT)
1 ug wEdr & 5 oavm @ni § g9
fog mEaw & gwr & fF owim
@R ¥ arn faEifegat o @t 9w
‘agt &1, FfE S gEaETT 9T TE
#r ? afz g, a1 WIT A& T qE
I AR AT F fasms sTr-
FIfl # goar § T @R FQA
@ ? T g Ao Ay F w8
afE™ &3 ?

Shri Kapur Singh (Ludhiana): Why
did we bomb the Nagas and why did
“we not bomb the Chinese?

= Tw Faw areE  F Ay A
Tigww § f5 @ amm fafea
g qar 91 f& w@ < F S
gATE 9 qw qul AE &), Jafw
quEmel 93X FY, 99 I F HGAW
gar ? afz g, A #4T ™ TEA
TG T FT F1E ITA qFR FT
@y ?

M AEAETAS AZE . g qEH
A Y g Y frem g T
AHHY 3 F o@aw g fFogw A
a9 qward |t aE & ?

oer WEE . S gHem g
¥ 7 1 ST 1 fae moag. .

st Tw ¥ww grew ;o K 9 H
AT | WIRT FH A AE &
At ffed A qaw F far @Y
Far gk 9§ § awarq W i
| I F q17 oG AT ATRAG FY
e g€ a 99 9C aEa]y Ad A
™ & a ST § o AR
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a2 & avm o gafag sdaw
2 fr 97 F faams @Y g ¥ TW-
&1, Afer Dft F faae a@-
T T F 7 W T wER B
FE@ F foY q@ER F II@ WG
g?

ol FAETET AgE : & AEY drar
fr amm amt F faore 9 FT aW
froe @ | oF wTg A wmag qer
fear o gerifes wfom o7 @ &
Ter faeger @ FCT 9% 1 A F AR
¥ A 351 A T, 99 A qgr 9T S
EIST qEAC T I F1 QO Afeqw ar
fo mr FX WM Fam 7 & | Iq T
I § F qAfea qwAr fFaT 1 @A
sareT & 38 A8 #g gEAT |

Shri Hem Barua (Gauhati):. An
emissary of Mr. Phizo met me some
time back and asked me whether I was
rrepared to meet the leaders of the
Naga hostiles, and if I was, he would
be prepared to give me the addresses.
This showg that there is active con-
nection between Mr. Phizo ang the
Naga hostiles. If so, may I know
whether Government have tried to in-
quire into this connection bhetween
Mr. Phizo and the leaders of the Naga
hostiles and then snap it.

An Hon. Member: Did he accept it?
Shri Hem Barua: I refused.

Shri Jawaharlal Nehru: It js rather
difficult for us to disrupt that con-
nection. It is either by post or persons
may go occasionally via Pakistan.

Shri Hem Barua: He wag an emis-
sary of Mr. Phizo. He had a very
wide ring.

Shri Nambiar (Tiruchirapalli): Was

it in London or in India?

Shri Hem Barua: The emissary met
me here in Delhi. I refused.
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Shri Jawaharlal Nehru: We try to
stop these things. But sometimes they
happen in spite of that.

Shri Hem Barua: I was taken aback
when this offer was made to me.

Mr. Speaker: He ought to have con-
veyed it to the Prime Minister.

Shri Swell: Is he in league with
them?

Shri Hem Barua: No, I refused.

W g fag (FoeT) o owm
Ig @ & fF mweard #e F A
AT gAR Faw weaw Afew 2| &
T ATHIT FT FG HSAT F1 q@T
o7 ? IER S &V 9EF 94T I 97
N FFR T I F IR T T qIq
¥ w2z I AT qFAID TETT

& v ? .

weaw wERT : ag A W faey
FET FATH FL W & | SRl 4w
fr ga @mit & @ feew ¥ faa &1
drer fear @ ok oF fgey A1
% feur war, g@w feer fawa
Lo |

st g {6 0 T X 59 ar
¥ gisw § wede = g faar

M g AgE ;¥ ozEEr
T FAE § | gL A & faw graw
H THT AT X AT ARG Ag |
FAT WA AT, gHA ITHT qrer far
X oF F @ qfa w2 fear AT
T T H ARE F 9N fawd
/T

Shri S. M. Banerjee: (Kanpur): It is
now clear from the press statement
and the statement made by the hon.
P;i'me Minist.er that these Naga hos-
tiles have crossed over to Pakistan to
collect armg and to prepare for a
struggle during the elections. Has it
been ascertained which country has
supplied them arms, whether it is
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only Pakistan or some foreign, west-
ern, powers who have smuggled arms
through Mr, Phizo to Pakistan for
transmission to the Naga hostiles for
use against us?

Shri Jawaharlal Nehru: So far as
we know, from Pakistan they have
got them. Where Pakistan got them
from, I cannot say.

" Shri S, M. Banerjee: Pakistan is
supplying arms—is that confirmed?
The latest information was that Mr.
Kaito, one of the Naga hostile leaders,
collected some arms which he could
not pass on to the Naga hostiles, and
just to bring them 300 or 400 have
crossed over to Pakistan.
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I want to know whether Pakistan
is supplying arms given to them by
foreign powers.

17 hrs.

Mr. Speaker: That is exactly what
was asked and it has been answered.
Pakistan is supplying. Where from
Pakistan is getting is not known.

Shri Nambiar: The make of the
arms will show,

Mr. Speaker: The Nagas do not
show the Government that these are
the arms they have got.

Shri Jawaharlal Nehru: They have
not got them themselves yet.

Shri Kapur Singh: Since extraor-
dinary measures are known to have
been taken by Government in the
Manipur areas bordering Cachar Hills
to control the situation arising out of
the movement of the hostile Nagas,
how was it that the egress routes to
Burma were not properly blocked in
time?

Shri Jawaharlal Nehru: I just
mentioned to the House that it is a
very mountainous and forest area. It
is easy for these hostile Nagas to go
through it in driblets, to go in any
direction they like. It is not easily
possible to check them.  They are
checked sometimes. One party was
checked, the other escaped,
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Shri N. R. Laskar (Karimganj):
Just now the Prime Minister said the
terrain there is very difficult. Does
it mean that our security forces post-
ed there are not familiar with that
terrain, if so, will they take the help
of the local people there?

Shri Jawaharlal Nehru: They may
know that terrain. The terrain still
remains difficult, and a person want-
ing to escape can escape through it.

Shri Harish Chandra Mathur (Jal-
ore): May I know whether in this
matter Government is also taking
some assistance from our Defence
forces and if not, what are the reasons
for not utilizing them? If we are uti-
lizing the defence forces, may 1
know whether we have not develop-
ed even an equipment and an orga-
nisation to have reconnaisance of
such movements, because it gives rise
to grave apprehension regarding the
vulnerable position of the place?

Shri Jawaharlal Nehru: These
people do not move in a solid block.
They move in small groups and meet
together at a specified spot on the
other side. The answer to the first
question is, so far as I know, that the
army is concerned with this, is deal-
ing with this matter, and sometimes
in spite of their efforts, these people
escape.

N AW mr (wEEr) coAmm
T s @ @ifemm sk gt
TR AT AT I F I 13T
AT A7 7 AT DT qrEd g
& ag s W OfR owEm wnw
a7 Fat w7 afeem &
frar #X O T F1 wWROW A F%
ATl FT AWT 9T FE AT AE
#r wffrr &Y & 7 AT IT ¥ WRA
T 7 3@ I F AgAN "qi O,
afg ¢f, @ 97 @ F;& gfatwr 7
afg =g a1 ¥ 4@ 7

M AT AFE . qIfEeTT
¥ AN @ @ F g gw 7 gz v
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T wifs 97 7 oo o § fe a|
I¥ & A | auf w7 g A IE I
TR ¥ fo@r § 1w S9 A W AR
¥ =faem &1 § AT IR g §9
g FA &7 wifow o FY )

5292

Shri P. R. Chakraverti (Dhanbad):
In view of the clear pronouncements
by the Government of India that Mr.
Phizo or any intermediary on his be-
half, such as Rev. Michael Scott,
might negotiate directly with the
Nagaland authorities how far have
they moved in the matter and also
persuaded the hostile Nagas not to
take to inter-country movements to
have recourse to arms?

Shri Jawaharlal Nehru: I do not
know what I am supposed to say in
answer to this—that I am to ask
some people to persuade the Nagas
not to behave as they do behave?

Shri P. R. Chakraverti: How far
have they moved directly with the
Nagaland authorities? I do not get a
reply.

Mr. Speaker: There was nothing
further to tell him.

Shri P. R. Chakraverti: I want to
know how far Mr. Phizo has moved
in the matter.

Mr. Speaker: Phizo is not in con-

tact with us.

Shri P, R. Chakraverti: But the
Government of India must know the
things, how far he or any associate of
his has contacted the Nagaland au-
thorities.

Mr. Speaker: Shri D. C. Sharma.

Shri D. C. Sharma: (Gurdaspur):
Since the Naga hostiles have crossed
over into Pakistan to get some arms
in order that they may be able to dis-
rupt the elections in the middle of
January, 1964, may I know what effec-
tive steps have been taken by our
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Government in the matter of the In-
crease of security forces and in the
matter of vigilance to see to it that
they are not able to have a blood bath
by disrupting these elections?

Shri Jawaharlal Nehru: The hon.
Member wants to know what effective
steps have been taken. It is difficult
for me to specify all the steps that
have been taken. They are aware that
such things might happen. They are
‘taking steps. Of course, elections
take place not at one place but all
over Nagaland.

Shri Indrajit Gupta (Calcutta South
West): In view of the fact that Gov-
ernment is well aware of the fact that
these hostiles are headed for Pakistan
in order to procure arms and then
return, I want to know why Govern-
ment has not sent some sort of note
to the Pakistan Government making 1t
clear that if these hostiles are per-
mitted to arm and come back into
Indian territories again, we will con-
sider it as an act of hostility on the
part of Pakistan? Has any such note
been sent or do we propose to send
one?

Shri Jawaharlal Nehru: I do not
think any note has been sent recently.
Possibly some time back, some months
back, some note was sent and the Pak-
istan Government did not accept it.
They denied doing this. I am not sure,
1 speak from memory.

Shri Indrajit Gupta: Therefore, we
should not send any more? This thing
will go on being repeated.

Shri Jawaharlal Nebru: It may go
on but by our sending a note it will
not stop.

Shri Indrajit Gupta. That is not

the point.
Mr. Speaker:

sion.

Half-an-hour discus-

Land Prices
in Delhi
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Shri S. M. Banerjee: Before you
rroceed to the next item may 1 ssy
that today Shrimati Renu Chakra-
vartty raised the question of Caliing
Attention Notices? It is somelhing
strange that tlie Prime Minister should
speak to the Press people, and it is
not admitted for answer here.

Mr. Speaker:

Shri S. M. Banerjee: Can the House
be treated in this way?

Mr. Speaker: When it is taken up.
he can raise that point.

It has been admitled.

Shri S. M. Banerjee; I will not be

here.
17.09 hrs,
LAND PRICES IN DELHI*
Shri Heda (Nizamabad): The

question of land prices in Delhi has
been agitating the minds not only of
Members here but also people out-
side. When we talk to the people
outside and when we get replies
here, we get two entirely different
pictures. The hon, Minister has been
asserting that the prices of land in
Delhi are coming down. His conten-
tion seems to be that on a former
occasion land was sold at Rs, 50 per
sq. yd. and more, and in some of the
actions thereafter land was sold at
Rs. 40 per sq. yd. The point is that
in Delhi the increase in the land
prices is no: uniform. If you go to-
wards Mathura side, even as far as
Faridabad, you will find that land
prices have increased enormously.
The land prices have increased not
only seven times or ten times but
far more than that. Recently they
had sold certain plots behind the
Safdarjung Hospital. What is the
price being quoted? Those people
who had purchased the lands at
about Rs. 80 per square yard are
selling the very same plots at Rs. 200

*Hal" an-hour ﬁi:c.usnion.
1818 (Ai) LSD—9.



